CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

No. MA 102 of 97
(0O” 77 of 97)

Present ¢ Hon'ble Mr.Justice A.KLhatterjes, Vice-Chairman
Hon'ble Mr,MeS.Mukherjee, Administrative Member

~

UNIONi OF INDIA & ORS.
VS
MINOTI PANDEY

For the applicants ¢ Mr,P.Chatterjes, c ounsel
For the respondents : Mr.B.C.5inha, counsel

. Heard on ¢ 31,3,97. Order on ¢ 31,3,97
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Both the coungel are present. MA is for advancement
of .the date of hearing another MA yhich is already listed for hear ing
on 214,97, In viey of the date already fixed we do not find it nece-
ssary to pre-pone the date eof hearing, The MA 102 of 97 ig thersfere
dispoged ef, :
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